
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

HYDERABAD BENCH : AT HYDERABAD. 

CP : 2/94 in 
OA,: 621/94. Dt. of Decision : 28.4.1994. 

Sk. Nadiem 
	

Applicant. 

iir 

$ri Veera Parshad 
anager, P&T Mail 
Motor Service, 
Hyderabad— I. 

Smt. Radhika Dorasuamy 
Director of Postal Services 
(Hyderabad City Region) 
$/o Chief Pt* Master General 
A.P.Postal Circle, Hyderabad. Respondents. 

Counsel for the Applicant 	: Mr. %i.V.Prabhakara Rao 

Counsel for the Respondents : Mr. N.V. Rarnana, AddI, CGSC, 

C DRAFt: 

THE HQN'BLE SHRI A.B. GURTHI : MEMBER (A0MN.) 

THE HONBLE SHRI T.CHANDRASEKHARA REDDY : MEMBER (JUDL.) 
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OP 2/94 in JA  521/91. 	
DL of Order :26-4-1 994. 

(Order of the Diun. passed by.  Hon'ble 

Shri A.8.Gorthi, Member (A) ). 

* 	* 	* 

Vide our order dt.10-8-1993  we set aside the 

impugned reversion order dt.7-12-1990 with, further 

direction that the applicant would be deemed to be hold-

ing the post of Copper & Tinsmith4,through out for the 

-his 
purpose of/seniority and other benefits. It was further 

held that the applicant would not be entitled to pay 

from 21-12-1990 to 31-5-1993. 

S 

Alleging non_compLiance with our aforesaid 

orUer)  this Contempt Petition has been filed. 

Learned Standing Counsel for Respondents has 

shown us a copy of memo dt.26-3-1994 issued by the Depart-

ment of Posts stating that in pursuance of the Judgment 

in OA 621/9
1 Sri Shaik Nadeem was reposted to his original 

post of Copper & Tjnsmith. 1 he above memo further states 

that Sri Shaik Nadeem would be deemed to be holding the 

post of Copper & Tinsmith for the purpose of seniority 

and thther benefits. 

In view of the above it is evident that our 



p 

Ib 

- a - 

order dt.10—-193 passed in O.A.521/91 has been fully 

complied with by thRiondens. C.P.2-94 is there—

fore dismissed. No order as to costs. 

/
DDVi7 (T.CHANDRASEKH 

Member (J) 
(A.B • GOR TN U) 

Member (A) 

r 

/ 
Ot. 28th April, 1994 
Dictated in Open Court. Jputy Registrar(J)CC a 

avl/ 
To 

Bri Veera Parshad, Manager, P&T Mail 
Motor service, Hyderabad-1. 

&nt.Radhika DOraswaITly, 
Director.of-Postal servicep, Hyderabad city Region 
0/0 Chief Postal Master General, 
A.P.Postal Circle, Hyderabad. 

One copy to Mr.v.v.PrabhaJcara Rao, Advocate, CAT.Hyd. 
One copy to Mr.N.V.Ramafla, Addl.Ck,SC.CAT.hYd, 

One copy to Library, CAT.Hyd. 

One spare copy. 
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TYP 	BY. 	 CONPARED BY 

HECiCED Si 	 APPROVED 13Y 

IN THE; CENTRAL ADMINISTRATIVE TRISJNAL 
HYDERASAD BENCH AT HYDERADAD 

TEE, RON' 2LE MR. Ju

f 

ICE V .NEELADRI RAO 
VICE CHAIRi'N 

/4W 

THE FON'}JLEMR.A.S.GORTPI a METeER(AD) 

AND 

THE EON' BLE MR .TCCHALWRASEICIIJJ( REDDY 
MEI4BER(JUDL) 

AND 

THE HON'BLE MR. .RANGARAJAN a bl(ADMN)• 

Dated:'72 -Cj -1994 

PRBBVJUFGMENT, 

in 

O.A.NO. 	6 	 . 
T.A.No. 	 (w.p. 	-) 

A&m4ted eai Interim Directions 
Issu d. 

Allo d 

nisp4ea )f with directiotjs 

Dasmassen. 

DjsmiEseLj as withdrawn. 

msmifred for 3fau1t. 

Rejecjte/Ordered. 
I! 	 .4. 

No-orider as to costs. 
_j AsJ / 

Central 1WthinlstatiVO IrwJ\ \— 

DESPATCH (7  

HYDERALBAD BE CB. 




